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Advertisements on tobacco, alcohol ete.

1865. SHRI DHIRAJ PRASAD SAHU: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the misleading advertisements of alcohol and tobacco are being
shown on print and visual media, TV channels on the pretext of soda, music CD, mineral

water and fashion tour despite the ban on advertisements on tobacco, alcohol etc.;
(b) if so, the details thereof;

(c) the details of tobacco, alcohol companies indulging in such advertisements,

company-wise; and

(d) the action taken by Government in this regard during the last three years and

the current year?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN SINGH RATHORE): (a) to (d) The
Press Council of India (PCI), a statutory autonomous body has been set up under the
Press Council Act, 1978 to maintain and improve the standards of newspapers and news
agencies in India and also to inculcate principles of self-regulation among the press.
The PCI, in furtherance of its objective under Section 13(2) of the Act has formulated
‘Norms of Journalistic Conduct’ for adherence by the media. The relevant norm 36(ii)
relating to ‘Advertisements’ prescribes that no advertisement shall be published, which
promotes directly or indirectly production, sale or consumption of cigarettes, tobacco
products, wine, alcohol, liquor and other intoxicants. The PCI takes cognizance, suo motu
or on complaints, of the contents in print media which are in violation of the ‘Norms of

Journalistic Conduct’.

In so far as private satellite TV channels are concerned, all advertisements telecast
on such channels are regulated in accordance with the Advertising Code prescribed in
Rule 7 of the Cable Television Network Rules, 1994. As per Rule 7(2)(viii)(A) thereof,
no direct or indirect advertisements of liquor or tobacco products are permissible on TV
channels. The detailed provisions of the Rule are available on Ministry of Information
and Broadcasting website www.mib.nic.in. A list showing details of action taken against
the complaints related to the advertisement of tobacco, alcohol etc. on print and electronic
media during the last three years and the current year is given in the Statement (See

below).

An Inter-Ministerial Monitoring Committee has been constituted in the Ministry of
Consumer Affairs, Food and Public Distribution to monitor misleading advertisements

appearing in print and other outdoor media.



Statement

Details of action taken against the complaints related to advertisement of Tobaceo,

Alcohol etc. during the last three years and the current year

Electronic Media

President Legal Awareness
Group, Patiala, Punjab

(Through MIB)

and Channels

telecast of advertisement
of drugs and magic

remedies.

SIL. No. Advertisements Action Taken
L. Advertisement of “McDowell’s No.1 Platinum Soda” - The Advertising Standards Council of India (ASCI) was
The No.1 Spirit of Leadership. requested on 22.07.2011 to take up the matter with advertisers to
take these advertisements off air. ASCI informed that the
complaint has been upheld. It was also informed that the said
advertisement has been withdrawn from all channels from 25th
July, 2011.
2. Advertisement of Kingfisher Beer on ET NOW channel A Warning was issued to the channel on 12.9.2012.
3. Advertisement of VB Best Cold Beer on Star Cricket channel A Warning was issued to the channel on 12.9.2012.
4 Advertisement of FTV Vodka. An Advisory has been issued to FTV channel on 17.1.2013.
Print Media
S1. No. Complainant Respondent Subject Action taken/Status
L. Sh. Suresh Chand Thukral Economic Times Regarding publication of Closed on 07.02.2012 for non-
(Through MIB) Advertisement of wine. pursuance.
2. Shri Navkiran Singh Sodhi, Media, Newspapers Regarding publication / Closed on 11.10.2013 due to

non-pursuance.
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Shri Edara Gopichand, Vice-
President, Media Watch India,
Narasaraopet, Andhra Pradesh

Secretary, Consumer’s
Guidance Society, Flat No.

1, Door No. 58-1-26,
Veerapaneni Plaza, Paramata,
Vijaywada-520010

Shri Prashant Kumar Dubey,
Malti Kunj, Purjageer,
Mirzapur, U.P.

Eenadu

Andhra Jyoti

Amar Ujala

Regarding publication of
surrogate advertisement i.¢.
liquor ‘Royal Stag’ and Pan
Masala ‘RMD”.

Publication of objectionable

advt. of drug and magic remedy.

Regarding publication of
surrogate advertisement of

drugs and magic remedies.

Closed on 22.03.2013. Matter
under consideration of Government
of India.

Closed on 07.03.2014 for non-

pursuance.

Closed on 07.03.2014 for non-

pursuance.
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